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Statement-I1

Special allocations of wheat and rlee to the States affected by flood/keavy rains and
hatl-storm during 1987-88

(In tonnes)

Name of State Special allocations made
Wheat Rice Total

3
Punjab 2,00,000 —_ 2,00,000
Himachal Pradesh 27,000 — 27,000
Jammu and Kashmir 25,000 15,000 40,000
Total 2,52,000 15,000 2,67,000
[Translation) lities are not provided in unauthorised

Regularisation of Unauthorised Colonies
in Delhi

*370. SHRI BHARAT SINGH : Will
the Minister of URBAN DEVELOPMENT
be pleased to state :

(a) whether out of 612 unauthorised
colonies, list of which was prepared in 1977,
49 colonies have still not been regularised;

(b) if so, the time by which these
colonies would be regularised;

{c) whether the facility of electricity
and water is being provided to the unautho-
rised colonies which came into existence
upto 1981;

{d) whether the main roads in these
colonies would also be metalled; and

(e) if so, the time by which it would be
done ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b). A
list of 607 colonies was prepared by MCD
and DDA in 1977 after a physical survey
of the unauthorised colonies. Out of these,
56 colonies do not qualify for regularisa-
tion as per the decision of the Technical
Committee.

(c) DESU is entertaining requests for
electrification subject to certification of
entitlement of unauthorised colonies which
<ame up upto 1st January, 1981 by the
Town Planner, M.C.D. Water supply faci-

colonies.

(d) There is no such proposal.

(e) Does not arise.
Cooperative Societies in Delhi

*371. SHRI RAMSWAROOP RAM :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the number of Cooperative Societies
registered in Delhi which are functioning in
more than one State;

(b) the number of societies out of them
which have not got their accounts audited
since last five years;

{c) the number of such societies which
have not got their registrations renewed as
per the requirements of law in this regard;
and

(d) the number of societies, out of them,
the registrations of which have been cancel-
led ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINISTRY
OF AGRICULTURE (SHRI SHYAM LAL
YADAV): (a) Twenty-six multi-state
co-operative societies have registered affices
in Delhi.

N

() Four multi-state co-operative socier

ties are in arrears of audit. °

(c) The multi-state co-operative societies
registered under the Co-operative Socicties



